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 (ii)  Annual  Report  of  the  Assam
 Agro  Industries  Corporation  Limi-
 ted,  Gauhati,  for  the  year  1972-73
 along  with  Audited  Accounts  and
 the  comments  of  the  Comptroller
 and  Auditor  General  thereon.

 (2)  A  statement  (Hindi*  ver-
 sion)  showing  reasong  for  delay  in
 Laying  the  paper  mentioned  at  (1)
 above.  क्  -

 [Placed  in  Library.  See  No.  ।
 2235/81]

 MR.  SPEAKER:  Shrj  Chandrajit
 Yadav.

 (व्यवधान  )

 asat  नवोदय  :  श्राप  हराकर  मुझ
 से  art  कीजिए  |

 (847417)
 MR,  SPEAKER:  You  can  come  to

 me  and  discuss  it  with  me.

 Not  here—not  on  the  floor  of  the
 House.

 Shri  Satish  Agarwal.

 12-09  hrs

 PUBLIC  ACCOUNTS  COMMITTEE

 TWENTY-FIRST  AND  TWENTY-SECOND
 REPORTS

 SHR]  SATISH  AGARWAL  =  (Jai-
 pur):  I  beg  to  present  the  following
 reports  (Hindi  and  English  versions)
 of  the  Public  Accounts  Committee: ।

 (1)  Twenty-first  Report  on  Action
 Taken  by  Government  on  the  re-
 commendations  contined  in  the
 Hundred  and  tenth  Report  (Sixth
 Lok  Sabha)  on  Non-payment  of
 contribution  to  Trustees  of  Provi-
 dent  Fund  Commissioners.

 (2)  Thirty-second  Report  on
 Action  Taken  by  Government  on  the

 *English  versions  were  laid  on  the
 Table  on  the  27th  March,  1980.
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 recommendations  containeq  in  the
 Hundred  and  twenty-seventh  Re.
 port  (Sixth  Lok  Sabha)  on  Loxtak
 Hydro-electric  Project.

 12-10  hrs

 RE.  QUESTION  OF  PRIVILEGE,
 MOT:ON  FOR  ADJOURNMENT

 ETC.-—Contd.

 (Interruptions)  “*

 MR.  SPEAKER:  You  can  come  to
 me.  We  will  see.  Not  like  this.  No-
 thing  is  going  on  record  without  my
 permission...  Shrj  Parulekar.

 SHRI  BAPUSAHEB  PARULEKAR:
 You  always  tell  us  that  we  should
 See  you  in  your  chamber  before  the
 decisions  are  taken.  But,  with  refer-
 ence  to  the  adjournment  motions,  we
 have  no  opportunity.

 On  adjournment
 Tt  is  my

 MR.  SPEAKER:
 motions,  no  consultation.
 decision.

 SHRI  BAPUSAHEB  PARULEKAR:
 You  are  not  going  to  listen  to  us  even
 in  the  Chamber.

 MR.  SPEAKER:  1  am  going.  te
 listen  to  you  anything  in  my  cham-
 ber.  The  adjournment  motion  is  re-
 jected  outright  here.  On  calling  atten-
 tion  you  can  come  to  me.

 SHRI  BAPUSAHEB  PARULEKAR:
 No  Convention?

 MR.  SPEAKER:  No  convention.
 You  can  come  to  me.

 HY  WEN,  आकरकबात के  बात  कीजिए  |

 (  व्यवधान  )
 MR.  SPEAKER:  You  come  to  me.

 Now.  Call  attention.  Shri  Harikesh
 Bahadur.

 (व्यवधान  )

 MR.  SPEAKER:  Please  sit  down.
 I  will  not  allow  it  in  the  House.

 (व्यवधान  )

 (**)  Not  recorded,


